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Cb) The premature retirement of · the officers concerned hal been re­
commended in the public interest. 
The matter ii under the considera­
tion of the Central Government. 

P A T Offlcea In Dadra and Napr 
Bavell 

48'19. SHRI RAMUBHAI PATEL: 
Will the Minister of COMMUNICA­
TIONS be  pleated to state: 

(a) the number of Post Offlcea and 
Tele,raph OfflceJI in Dadra and Napr 
Havell functioning as on 31st March, 
1973; and 

Cb) the number of new Post Offices 
and Telegraph Offlce1 to be opened 
duri'nl the current year? 

THE MINISTER OF COMMUNICA­
TIONS (SBRI H. N. BAHUGUNA): 
'(a) Number of Post OfflCf!s-9. Num· 
'ber of Telelraph Offlces-3 

(b) No target• �ave been ftxed for 
this area tor opening Polt Offices or 
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4880. SHRI RAMUBHAI PATEL: 
Will the J4inilter of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleaied to atate: 

(a) the ·amount earmarked for the 
development of 1mall-1cale indUltrlel 
in Dadra and Nager Haveli during 
the lut three yt!lll'I, year-wile; and 

(b) the amount spent durin, that 
period? 

THE DEPUTY .MINISTER IN T!IE 
MINISTRY OF INDUSTRIAL DEVE· 
LOPMENT (SHRI ZIAUR :R.AlDIAN 
ANSARI): (a) and (b). Apprcwed 
outlay1 and expenditure incurred by 
the Union Territory Admlnlstration 
ot Dadra and Na1ar Baveli for the 
development of 1mall 1Cale ind.UltriH 
during the lallt three yeart are a s  
follows:-

Approved outlay 

1·50 

x· 03 
2·os 

Actual Expe11di­
ture 

(Rs. In lakhs) 

1•78 
(ettbmled) --------------------

BQea4ltare 1Dcarre4 on Ddra 8114 
Nara, .BaftU 

4881. SHBI RAMt1BHAI PATEL� 
Will the Minister of HOD AFFAJRS 
be pleaied to 1tate: 

(a) tbe total bud,et provlaidn made 
durlat tllA last thMe year, for the 

development of Dadra and Nqar 
Bevell, year-wile; 

('b) the total expen'c!lture tAcurred 
<>n diffemet b-. durin1 the ·iut 
three YNrl, ,-r4111e: aJII 

(c) the � wh)' . tbe .. whol• 
amount provicled •• aot ipent? 



q W ..... ..  ....,., BBADaA. T. - (SAKA) Writte" AUtOt'l'I :110 

'rlD D&PUTY JIINDITD IN 'l'HI: 
Jlllllll'l'llY OF HOKE AnAIRS 
(8BBI F. B. MOHSIN): (a), (b) and 
(c). A ltatemeot ii laid. on 1,he Table 
in the Houae. [Placed '" Ldwa"I/. 
See No. LT-555/73 . 

&llorta,e of Cemellt for lt years 

4882. SHRI M. RAM GOP AL 
.REDDY: Will the Minilter of INDUS­
TRIAL DEVELOPMENT AND 
SCIENCE AND TECHNOLOGY be 
pleued to state: 

(a) whether Government's atten­
tion has been drawn to thr news­
item "cement will be ecarce for 10 
years" in the 'Financial Express• 
dated the 14th July, 1973; and 

Cb) if 10, the reaction of Govern­
ment thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE­
LOPMENT (SHRl PRANAB KUMAR 
MUKHERJEE): (a) and (b) The re 
port in the 'Financial Express' dated 
the 14th July, 1973 that thtre wt:I 
be 1horta1e of cement for 
the next 10 Yl!IU'll is not 
correct; ahorta&e of cement in the 
recent past hu been mainly due to 
the power cuts iml)Oled by the various 
State Electricity Boarcn, inadequate 
supply of coal on some occasiona, 
strlkem in some cement factories and 
mechanical break down etc. Present 
capacity al. cement industry ls 19.76 
milli0n tonne1, ordinarily capable of 
yielding a production of about 17 
million tonnea on the basis of 815 per 
cent utlliaatlon of capacity. Thia fall!B 
abort of the demand by about 1.5 
milllob tonnee only. The demand at 
the end of Bth Plan t, esturftlted at 
about 28 million tonnes correspondi­
in, to a capacity of 33 million tonnea 
on the bu1s of 811 per cent utlliaa­
tion Of capacity. As a result of various 
letten ot intent/licences iasued md 
apec1led to be I.ISUed in near tutur,e, 
it la antlclpated that durln• the 5th 
Plan J*'W. a caJ*lty of I.ti mDUon 

� by Cement Corporation of 
ladia and a cap9C!ity of 8 million ton­
nee b7 the State Corporations will 
be added in tbe public sector while 
a c.pecity of a little over 7 million 
tonnfl is upeded to be adtled in the 
Private aector. To accelerate the es­
tablishment of additional capacity, 
import ot heavy castings has also 
been aereed to in certain Cir.ieS. With 
all these measures, it ls expected that 
the phaae of shorta,e of cement will 
be succeufully overcome by the end 
of 5th Plan. 

As regards the increase m t!ie re· 
tention price of cement payable to 
the cement producers, the Tariff C"m­
mission has already undertalwn a 
comprehenmve review of the cement 
industry and to recommend fair ex­
works price payable to the producers 
The Commiuion has submitted an 
Interim Report recommendinr an 
ad-hoc increase of iRB. 10 ner tonne fn 
the retention prlre which is undt!r 
consideration of the Government. 

MabaraaJlita-MJaore Boalldar, Dle­
pute 

4883. PROF. MADBU DANDA­
VATE: Will the Minister of HOME 
AFFAIRS be pleased to stata: 

(a) whether the Prime Minater had 
any talks recently with the leaders 
of the Maharashtra Ekikaran Samiti 
reprdlhe the solution of Mysore­
Maharashtra Boundary dispute; and 

(b) if so, what Is the outcome of 
these talka? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME Al'J' AIRS 
{SHRI F. H. MOHSIN): (a) .md (b). 
The Secretary ot. the Maharuhtra 
Dlkaran Samit! met the Prime Minis· 
ter <>n 2nd Au,u,t. 1971 and ud a 
,eneral talk with her in re,ard to the 
M18()1'e-Mahal9Bhtra Boundary Dis· 
pute. 




